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National Company Law Tribunal _
Allahabad Bench 1l
CPNO. 34 (O NDR2/201 ¢

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 21.03.2017
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Order dated 21.03.201 7
CP No. 36, CA No. 22/2016 M/s V.N.Dayers & Processors Pyi
Lid

The company petitioner is represented by Counsel Shri S.Shekhar,
A representative for the Official Liquidator is present. The Ofticial
Liquidator is not available today as he is preoccupied in other mattel
before the Hon’ble High Court. Therefore, the matter is fixed for hearing
on 29.03.2017.

SH. H.P. CHATURVEDI (Judicial M

ember)



